
(d) On 31-3-BQ t:be reptered. de-
maDc!e exceeded the telephoDe eonnec • 

tiona ~ 20,'59 ~tiDI ~ wait· 
in, list 011 that day. ' V ........ 

The !"lumber of automatic and manual exchances in dif"erent Tc-lcosnmuncations DivsiOl'ls 
in Gujatat Telecom. Circle 
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Protectioa Of :aa.tar4 
1893. SHRI S. M. KRISHNA: 

~ ;HRI RAJESH KUJ4AR 
SINGH: 

Will tt le Minister of AGRICULTURE 
be plet\f1ed to sta.tel the stepS which 
haVe !bt4.~n taken to save the great 
Indian J,ustard as the State bird? 

THE MINISTER OF STATE IN 
THE MINISTER, OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): (1) 
Great Indian Bustard has been includ-
ed in Schedule 1 of the Wildlife (Pro-
tection) Act, 1972 which 'Prohibits the 
killing Or hunting of these birds. 

(2) Great Indian Bustarci' has been 
Included in Appendix 1 of the Conven-
tion on International Trade in EJndan-
gered Species of Wild Fauna & Flora 
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which prohibits commercial exploita-
tion of this species fOr export. 

(3) Sanctuaries have been set up in 
areas where such birds are found in 
the States of Rajasthan,. Maharashtra 
and Kamataka. 

(4) The states have been instructed 
to undertake protective measures to 
save bustards. 

(5) States haVe been inptructed to 
strengthen the Wild Life Wings in the 
States to prevent poaching ot endan-
gered species. 

(6) The Government of India has 
a programme of providing financial 
assistance to National Parks & Sanc-
tuaries. Such assistance to Sanctu-
aries where Great Indian bustards ar~. 
:found is under consideration. 




